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(b) what are the reasons for the delay;

(c) whether it is a fact that 1000 MW'
capacity Ujani and Thankurli T.P.S. of
Mabharashtra and pending for approval since
May, 1978 and January, 1991 respectively;
and

(d) if so, by when they will be clear
ed?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP-
NATH RAI): (a) to (d) The infonna tion is
being collected and will be laid on the Table
of the House.

[ 4 Aug. 1992 ]
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PAPERS LAID ON THE TABLE

I. Report and Accounts (1991-92) of (he
DeposKe Insurance and Credit
Guarantee Corporation, Bombay and
related papers.

II. Reports and Accounts (1991-92) of
various Regional Rural Banks Minted
papers.

III. Notification of the Ministry of Fin-
ance (Department of Revenue).

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SHANTARAM POTDUKHE): Madam, I
lay on the Table;—

. A copy (in English ana Hindi) of
the Thirtieth Annual Report and
Accounts of the Deposit Insurance
and Credit Guarantee Corporation,
of Bombay, for the year 1991-92,
together with the Auditors' Report
on the Accounts, under sub-section
(2) of section 32 of the Deposit In
surance and Credit Guarantee Cor
poration Aot, 1961. [Placed in Li
brary. See No. LT-2391192]

IILA copy each (in English and Hindi)
of the Annual Reports and Accounts
of the following Regional Rural
Banks for the year 1991-92, together
with the Auditors' Report on the
Accounts:—

(1) Aligarh Gramin Bank, Aligarh
(U.P)

(2) Hissar Sirsa Kshetriya Gramin
Bank, Hisar (Haryana)

(3) Yavatmal Gramin Bank, Yavat-
mal (Maharashtra),



